
IN THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

EA NO.  66 OF 2025 

IN 

ORIGINAL APPLICATION NO. 492 OF 2022 

 

IN THE MATTER OF: 

GREENWOOD CITY VILLA JAN WELFARE SOCIETY & ANR  

… APPLICANT 

VERSUS 

GODWIN CONSTRUCTION COMPANY PVT. LTD. & ORS.  

… RESPONDENTS 

INDEX 

S.No. Particulars Page No. 
1. Report on behalf of Meerut Development 

Authority  
 

 

NEW DELHI 
Date: 14.01.2026 

Filed by: 
 
 
 
 
 

[RACHIT MITTAL] 
Advocate for MDA 

MZ-24 & 25, Ansal Fortune Arcade,  
Sector 18, Noida – 201 301 

Uttar Pradesh 
Mob: + 91 9873997047 

Email: rachit@rmlawchambers.in  
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